NATIONAL COMPANY LAW TRIBUNAL @

DIVISION BENCH
CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD ON 10/01/2018 AT 02.30 PM

PRESENT: SHRI Ch. MOHD SHARIEF TARIQ, MEMBER-JUDICIAL
SHRI S.VIJAYARAGHAVAN, TECHNICAL MEMBER

COMPANY APPLICATION NO.

PETITION NUMBER : TCP/101/2016
NAME OF THE PETITIONER(S) : Vis-Ram Financial Services Private Limited
NAME OF THE RESPONDENT(S) : Metafilms (India) Limited & 33 others
UNDER SECTION : 111, 111A, 235(2), 397/398
S.No. Name (in Capital) Represented by Signature
(4 . K"\QTHK}{\ gHﬁé‘HADQi CDLL\I\A g /(}vv
Hae) KUMAR Do er bk No . 1 0
CARMIVA. A JV

Q9% 9 L3ty

?_ [ AriAn i AN Loowadd for

' d’ﬁ/)“"
439) L 3song > SVEWY

N

ORDER

Counsel for Petitioner present. Counsel for R1 to R31 and R33 present. As per the
request of the Counsels, the final hearing is postponed to 22.01.2018. In case, any
party absents itself during the hearing, they may submit the written notes before
05.02.2018. No further extension of time will be permitted either for the date of hearing
or for the submission of written notes. Put up on 22.01.2018 at 02.30 P.M.
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(S. VIJAYARAGHAVAN) (CH. MOHD SHARIEF TARIQ)
MEMBER (TECHNICAL) / MEMBER (JUDICIAL)
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